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Present: None.

The case is adjourned to 25.2.1992.
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Applicant through Shri I'l. L.Chaula ,Coun?;:t;i»

Shri H, L. f'lathur j inspBctcr, mtf-frtH i fortrtii
•respondenta,

The representativ/B of the respondents

states that the applicant has expired in the last

month. In uieu of this the application has
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